
(b) Given the 1Dtemational prices 
prevailiDa prior to tile dut)' cbaD.es 
made in October 1980, the increase In 
the custom, duty Ibould not have 
meant a severe hardship to the pro-
Cellini units &inee even at the revised , 
level of custom, duty the landed cost 
of imported hiah density polyethylene 
would haVe been lela than the ruUD. 
price of comparable indigenous ma-
terial, 

(c) In the representation received 
from concerned interestal, it has been 
stated that the units processing high 
density polyethylene are about to be 
closed down; but no confirmation is 
available in this realM. 

(d) No Sir. 
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MalpraeUees by Tobaeeo Gnnrea eo.. 
operaftve Soeieties 01 AR. aad 

Gajarat State 

·501. SHRI DAULAT SINHJI 
JADEJA: Will the Minister of COM-
MERCE be pleased to state: 

<a> whether Govemment bave re-
-ceived complaints against malpractices 
by certain Tobacco Growers' Coopera-
tive Societies in Andhra Praesb. and 
in Gujarat state in connection with 
purchase of tobacco by State Trading 
Corporation dt. India; 

(b) tile tull details of such com-
plaints; and 

(c) what action Government have 
taken apfnst such Cooperative S0-
cieties? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMERCE (SHRI 
KHURSHED ALAM KHAN): (a) to 
(c). In 1979 the STC was asked to 
purchaSe 5000 MTs. of ftue-cured vir-
ginia tobacco in a&marked packed 
condition from tbe cooperative soci~ 
ties in Andhra Pradesh through 
Andhra Pradesh State Cooperatift 
Marketing Federation Ltd., on Govl 
a('count. Some complaints were re-
ceived tbat some of the cooperative 
societies were not genuine or tobacco 
offered by some societies was not the 
genuine tobacco of growers. The STC 
and Andhra Pradesh MARUEn were 
asked to ensure that only ,enulDe 
tobae-co of growers from genuine c0-
operative societies was purchased. No 
purchases of VFC tobacco by STC were 
undertaken in Gujarat. 

ProdacUoll of Coarse ClOth la ~ __ 
tJlaa 

·502. SHRI BHEEKHABHAI: Win 
the Minister of COMMERCE be pleas-
ed to state: 

(a> whether any coarse cloth is Dro-
duced in Rajasthan by textile mills; 

(b) if so, the quantity of such pro-
duction in metres; and 

(c) whether Government have re. 
ceived any demand from Rajasthan for 
enhancing the quota of coarse cloth for 
the year 1980-81? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI PRA-
NAB MUKHERJEE): (a) Controlled 
cloth is being produced by textile 
mills in Rajasthan. 

(b) 101.026 lakh sq. metres and 
150.540 lakh sq. metres of controlled 
cloth were produced by the mills in 
Rajasthan during the year 1979 snrl 
1980 (upto 30th September, 1980) .retJ-
pectively. 




